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varbnllliltl.l---tlll‘llll’l
l,...l?.&%ﬁﬁﬁI;.‘KQ,Mﬂ&,R.@r%idaughtermlfe of BHDLBRBQB\,Q
3gﬁd3H years, belonging to .B3THAR AOVERMENT.
;ﬁ—g;@{ﬁ, service and presently warking as DRIVER
: give hereln below the details of the assets (immovable, mevable, bank balance, etc.) of
\-! myself, my spouse and dependants*:
5 Ak Detalls of moyabie assets
\\ s 7t {Assets In joint name Indicating the extent of joint ownership will also have to be
given)
- Sont DOVAHTER
Sy, Description Self Spouss Dependant-1 | Dependant-2 Degendant-3
| No, | Name(S) | Name Name | Etc Name
-9;\‘\”&'9‘4’7 st ol 3000|3000 | ~re | ~rL | NIL
436’ (i) oepg:st? in e
o Banks, Financial (8]
(% Institutions And 000 NTL NTL NI L NEL
0¥ Non-Banking 2Ry
) Financial 20
Companies
\9 a4 (ill) | Bonds, g s |
4, e, oL e | onze o REEC T Nl
\5\""’ | companies | ' (
(v) | Other financial |, -, fig:
l ki = L__ C oL
:?ng"m‘;'éif 5333y | NTL 0% & sl LVEE NIL
Savings, LIC g% : é 2y &
; @y
| Policies, etc g 9, ay
(v) | Motor Vehicles MRRALTT
: (details of BRI | Tepe T | uTL INEBE N
make, etc.) RIKE [HERO
BIKE
(v} | Jewellery (give =
details of 50 g, 5
weight and NTIL NTL NI L MNEL
value) Aold : '
: | kg8 lver,
(vii} | Other assets,
suchasvalues | A/f( N7 L NZL NI L A2
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
- Exchange in respect of listed companies and as per bocks in the case of non listed

companles should be given.

* Dependant here means a person substantially dependent on the income of the

employee.

Pl fngale



[jNote: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated!

Sr.
|_Ho.

Desgcription

Salf

Name(5)

Spouss | Dependant-1

Hame

Dependant-2

Dependant-3

Name Etc. Name

0]

‘measurement)

Agricultural Land

- Location(s)

=« Survey number{s)
- Extent (Total

-Current market valua

5

' 97

ALL

W

Non-Agricultural Land
- Locatlon(s)

- Survey number{s)

- Extent (Tetal ;
measurement) j
-Current market value

AL NI,

NI

(iliy

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NIL- NI

NIL

W)

Houses / Apartments,
etc.

- Location(s)

= Survey fdoor
number(s)

= Extent {Total
measurement)

- Current market
value

=
&?955’
(ﬁ

NIL ,
NIL ;

NIrL AT

v

Others (such as_
interest in property)

AL

NIL Nﬂ-

-

NIL AL

(2)

1 glve herein below the details of my liabillties / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

Sr. | Description Name & addrass of Bank / | Amount outstanding as
m' Hﬁmchl Immoﬂlfi} ; on TR R MR E RSB
mewj
(a) | (i) Loans from Banks ALT NI L
{il} Loans from financlal
_Institutions NZL NZL
(lil) Government Dues:
| {a) dues to departments NLL NT L
dealing with government
accommodation
{b) dues to departmants
dealing with supply of NZL AT
wa :
(<) dues to departments
dealing with supply of AT L N
electricity




(d) dues to departments
dealing with telephones
(e) dues to departments R,
dealing with government AL L L
transport (including 20
Laircraft and helicopters)
(F) Other dues, If any JG000

AL AL

HERD M7 COR P J000

{b) (i} Income Tax including
 surcharge [Also indicate
the assessment year upto ﬁ A
which Income Tax Return
filed. Glve also Permanent AUF PR Y4435 ’<
Account Number {PAN
(1) Weaith Tax [Also
 Indicate the assessment AL ALTL
year upto which Wealth
Tax return filed,]
(i} Sales Tax [Only in
case of proprietary AIFL NP L
business]
(iv) Property Tax N AT

€. Personal Detail

GPF/CPF/PRAN Nao.

2007342 0829

Gender - (M/F)

Date of Birth e 8 B /19| 8| F | (oommivy
CHSSIG!‘C!LIP o e {A/B/C)

Cadre

LDRIVER GI4AR LEhIUATTVE ALsEm By |
{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service ete.)

Home District in SQ@&ITJPUR
I hereby declare that the above details are true to the best of my

knowledge and belief,
Signature P‘L'(Q"\D&‘\L ...... i ,/?(
Name of Employee: . LA LANT. Kum AR R
Place:...LATNA...... Designatian:..... . DRIV.ER oo, "
Date:..£{:02.:202/, Department:..8JHAR., LCEHIILATIVE AUET7E ‘
Nobe: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format.

V. le -62!\‘)"\[&'



